
65 Written Answers [11   MAY   1994] to Questions 66  

Pending Projects under Environment and 

Forests Policy 

6608. SHRI SYED SIBTEY RAZI: Will 

the Minister of ENVIRONMENT AND 

FORESTS be pleased to state: 

(a) whether a large number of 

development projects concerning some 

States and Union Territories under the 

Environment and Forests Policy arc 

pending with Government; 

(b) if so, the names of such projects State 

and Union Territory-wise with reasons of 

such pendency in each case; 

(c) whether Government propose to take 

some steps for clearance of these projects 

during the current year; and 

(d) if so, the details thereof and if not, the 

reasons therefor? 

THE MINISTER OF STATE OF THE 

MINISTRY OF ENVIRONMENT AND 

FORESTS (SHRI KAMAL NATH): (a) and 

(b) A statement showing the names of 

proposals State-wise, pending with the 

Central Government as on 30.4.1994 under 

the Forest (Conservation) Act, 1980 and for 

environmental clearance alongwith the 

reasons for pendency is given in Annexure 

\See Appendix 170. Annexure No.  135] 

(c) and (d) As and when a proposal is 

received with full details from the Suite 

Government/UTs. expeditious action is taken 

to decide the proposal. 
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Foreign   assistance   for   development   of 

Western Ghats 

6611. SHRIMATI KAMLA SINHA: SHRI 

RANJAN PRASAD YADAV: 

Will the Minister of ENVIRONMENT 

AND FORESTS be pleased to state: 

(a) whether it is a fact that the Karnataka 

Forest Department has received Rupees 93 

crores from the Overseas Development 

Agency, a British voluntary organisation, for 

the development of the Western Ghats, of 

which 10% has to be spent on training of the 

staff working on the project; 

(b) whether the Forests Department has 

started holding training programmes in five-

star hotels and sending its officials abroad 

instead of training them in the project area; 

and 

(c) if so, what steps Government intend to 

take to ensure that overseas funds for such 

projects are spent productively and effectively 

instead of in a lavish and wasteful manner? 

THE MINISTER OF STATE OF THE 

MINISTRY OF ENVIRONMENT AND 

FORESTS (SHRI KAMAL NATH): (a) 

The Overseas Development 

Administration (ODA), an organisation of the 

UK Govt., is funding the Western Ghats 

Forestry Project in Karnataka. The Project 

has been under implementation since 1992-93 

and will be spread over six 

 

 

 


